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PER TRIDUNAL | . . ' Dated $ 9.4,03

Shri P-.A; Iirabhakaran._ 1éa:néd ¢qunsel for 'applicant.
Shri R. R. Shetty, loarned .cc_:iapgs&l for .Ro,s'péndents. -
2. M.A. Be, 89/00 in R.A. 57/99 taken up. The MP ig

. .'ﬁc‘wed for taking documents bn record, “Shri Shetty statoq that r.hn
-ho h@g no objection if documants are brought on record. M.P.

:Ls gllbwad. Documenta are taken on record. .,
T

34 Raviow Application will have to be placed before Hon'ble

Chairman for assignmrnt of. Bcnch. Reg;atry to take neces *ary

.. - action,
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